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(d) prospects of using the unused 
lands' already leased to these State 
Governments? 

The MlDIster of State In the Minis-
try of Railway. (Dr, Ram SubhaC 
Singh): (a) and (b). The required 
information is given below: 
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(c) and (d). Since the beginning 
of the scheme in 1942 and upto the 
end of 1965, plots o't land were hand-
ed over from time to time by the 
Railway. to the concerned State Gov-
ernments for purposes or cultlv&tion. 
&I the Stale Go\'l!rtllf\ents allot the 
hinds to Individual cultivators, r""-
Ions fOr not bringing the remaIning 
land under cu].tlvation are not obvious 
to the Railways. Presumably there 
i. no water available for cultivation 
lacany and vill"gers are not Inter-
ested in tokirr, over such land. 

TutUe StuI)- Team 

!MI'I. Sbrl v ........ tII: Will the Minis-
ter of COJDJDeree be pleased to state: 

(a) whether the Textile Study 
Team hn oubmltted Its report to 
Government: 

(b) if so, wha~ are its recommen-
dations; 

(c) whether Government have ac-
cepted the recommendations of the 
CommIttee: and 

(d) if not, the reasons therefor? 

The Deputy MlDIster In the MIDIs-
try of Commerce (Shrl Shall 
Qureshi): (") to (d). It is presum-
ed that Ihe Texlile Study Tum men-
tioned in para (a) of the question 
refers to t he Study Team set up on 
27-5-1965 under the Chairmanship of 
Shri K. K. Shah, M.P. to go into the 
working of the Textile Commis-
sioner's Organisation. The team hIlS 
not yet submitted its report. 

Tea FInance and Gnarantee 
Corporation 

968. Dr. P. N. Dan: 
Sbri V_th: 
Sbri Subodh 1IaDsI1a: 
Sbrlmatl Rennka Barkatakl: 
Sbri p, R. Chakravertl: 
Sbri R. S. Pandey: 
Sbri RaJeshwar Patel: 
Sbri Ravlndra Varma: 
Sbri B. Barna: 

Will the Minister of Co_ be 
pleased to state: 

(a) whether the proposal to aet up 
a Tea Finance and Guarantee Cor-
poration I. pending before Govern-
ment; 

(b) if 10. the scope and purpose of 
such a Corporation; and 

(c) the stage at which the matter 
stands at present? 

The Deputy MIDI8ter In tile MIab-
tr,. of Commeree (Sbri Shall 
QnresbI): (a) to (c). The matter 1.1 
under consideration. 

T_ PlaDtatJona 

969. SJlrbnati Benna BarbiakI: 
8JIrI V_th: 
SbrI L S. Panc1e7: 




